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o

Counsel for Applicant

THROUGH
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COUNSEL FOR APPLICANT
advshan3373@gmail.com
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Translated Copy

Thenarkadu District, Viruthachalam Division, K.No.15.

Niramani Village A Register

Kalam numbers Table

No.

Present land Survey No. and sub division

Old land survey no and sub division
Royotwari (R ) Government (G) Inam (I)
Punjai (P) Manavari (Ma) Nanjai (N)

Non classified Tharisu (Thee.AA.Tha)
Porambokku (Pura) Nanajai and classification

No.

Sand and classification

Quality

Hectare 1 sum

Extent

Theervai

Patta No and Land owner name

Twice harvesting nanjai total theervai Remarks.
2 3 4 5 6 7 8 9 10 11 12
R p|H Ar
1A | 1-1Pa R Pura 4-4 5 4 17 | 0415 173 | 435 R.Kanagasabai
(1) R. Kaliyaperumal
(2)
1B -1Pa R Pura 4-4 5 4 17 | 006.5 027 | 65V. Kaliyaperumal
1C -1Pa R Pura 4-4 5 4 17 | 006.5 027 | 78 Ma.Kaliyan
1D -1Pa R Pura 4-4 5 4 17 | 006.5 027 | 384 V.Rajavel
1E -1Pa R Pura 4-4 5 4 17 | 0135 056 | 78 Ma.Kaliyan
1F -1Pa R Pura 4-4 5 4 17 | 012.0 | 050 553 RKanagasabi
and 3 Ors
1G -1Pa R Pura 4-4 5 4 17 | 035.0 147 | 446 P Dhanapal (1) P
Mayavel (2)
1H -1Pa R Pura 4-4 5 4 17 | 029.0 121 279 K Poomalai
11 | -1Pa R | Pura 4-4 5 | 4 17 | 026.0| 108 | 434P Suppan(1)P
Mayavel (2)
1) -1Pa R Pura 4-4 5 4 17 | 026.0 108 279 K Poolamai
2A -2Pa R Pura 4-4 5 4 17 | 058.0 244 79 C Kaliyan
2B -2Pa R Pura 4-4 5 4 17 | 041.0 171 | 364 C Muniyan
2C -2Pa R Pura 4-4 5 4 17 | 037.0 152 11 P ayyasamy
8C 94- R Pura 4-2 3 6 94 | 0015 | 011 286 K poolamai
8Pa Udayar
9A | -9Pa R Pura 4-2 3 6 94 | 0040 | 028 176 K selvara
9B 9Pa R Pura 4-2 3 6 94 | 0015 | 010 217 k Duraisamy
udaiyar
9C 9Pa R Pura 4-2 3 6 94 | 0015 | 010 286 k Poomalai
udaiyar
10 -10 R Pura 4-2 3 6 94 | 010.0 | 070 | 321 Ke pachamuthu
udaiyar
11 -11 R Pura 4-2 3 6 94 | 009.5 | 067 Tharisu
12 -12 G Pura 4-2 3 6 94 | 009.5 | 066 Tharisu
13 -13 G Pura 4-2 3 6 94 | 003.0| 006
17 166.5 | 1159
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95-1 Pura | -- | --- -—-- -—-- 118.5 --- -—-- Thoppuu
-2 Pura 4-2 3 94 | 015.0 | 1 04 | 555 S.Sivakolunthum
and 4 ORs
1335 | 104
96-1 Pura 4-2 3 94 | 020.0 | 141 | 549V Nadesan Pillai
and 3 Ors
-2 Pura 4-2 3 94 | 0025 017 226 V Nadesa
udaiyar
-3 Pura 4-2 3 94 | 001.0 | 008 236 M
Narayanasamy konar
-4 Pura 4-2 3 94 | 001.0 | 008 | 463 CRamasamy (1)
pavadai (2)
-5 Pura 4-2 3 94 | 0015 011 519 N Marimuthu
(1) K Subramanian
(2) P Govindasmy 3
-6 Pura 4-2 3 94 | 001.0 | 006 M Narayanasamy
konar
-7 Pura 4-2 3 94 | 001.0 | 006 463 C Ramasamy 1

Pavadai 2




Annexure - |l

APPLICATION FOR OBTAINING INFORMATION UNDER RIGHT TO
INFORMATION ACT, 2005

1. APPLICANT NAME AND ADDRESS:

i. Full Name of the Applicant : S.R.Sriram
S/o. Subramanian

ii. Address of the Applicant : 1/114D, West Street,
Niramani Village, Poolambadi Post,
Veppur taluk, Cuddalore District — 606 304.

2NAME OF THE OFFICE OR DEPARTMENT FROM WHICH THE
INFORMATION IS REQUIRED.

The Public Information Officer,
Office of Tahsildar,
Taluk Office,

Veppur Taluk,
Cuddalore District — 606 304.

3.FEE PAYMENT DETAILS:
The prescribed fee of Rs.10 as provided under the Right to Information by way of Court

fee stamp.
Kindly inform the amount and the mode of payment for additional fee to be deposited

for the Certified copies of the documents and for registered post for sending the same.

4. TYPE OF INFORMATION REQUIRED:
The information required in the form of document copies, inspection work, inspection

record.

5. METHOD OF SUPPLY OF INFORMATION
The Information to be supplied by Registered post / Speed Post / Ordinary Post / By

Hand.
6. PERIOD FOR WHICH INFORMATION REQUIRED
2000

7 SUBJECT MATTER OF INFORMATION:

a) Provide me the details of “Thoppu Poramboke™ area in S.No0.95/1 of Niramani Village,

Poolambadi Post, Veppur taluk, Cuddalore District — 606 304 extent of 1.18.5 Ares.


Unknown
Annexure - II


b) Provide me the land classification details of S.N0.95/1 of Niramani Village Poolambadi
Post, Veppur taluk, Cuddalore District — 606 304 from the year 2000

¢) Any person obtained permission for cutting of trees in S.N0.95/1 of Niramani Village
Poolambadi Post, Veppur taluk, Cuddalore District — 606 304?

d) Provide the copy of permission obtained by Mr.Shanmugam or any person for cutting

of trees in S.N0.95/1 of Niramani Village, Poolambadi Post, Veppur taluk, Cuddalore

District — 606 304 extent of 1.18.5 Ares of “Thoppu Poramboke™ area.

Place: Cuddalore District Signature of Applicant

Date: 10.10.2025
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APPLICATION FOR OBTAINING INFORMATION UNDER RIGHT TO
INFORMATION ACT, 2005

1. APPLICANT NAME AND ADDRESS:

i. Full Name of the Applicant : S.R.Sriram
S/o. Subramanian

ii. Address of the Applicant : 1/114D, West Street,
Niramani Village, Poolambadi Post,
Veppur taluk, Cuddalore District — 606 304.

2NAME OF THE OFFICE OR DEPARTMENT FROM WHICH THE
INFORMATION IS REQUIRED.

The Public Information Officer,

Office of the Principal Chief Conservator of Forest (Head Department),
Forest Head Quarters Building,

Near Kannikapuram Check post,

Guindy, Chennai — 32.

3.FEE PAYMENT DETAILS:
The prescribed fee of Rs.10 as provided under the Right to Information by way of Court

fee stamp.

Kindly inform the amount and the mode of payment for additional fee to be deposited

for the Certified copies of the documents and for registered post for sending the same.

4. TYPE OF INFORMATION REQUIRED:
The information required in the form of document copies, inspection work, inspection

record.

5. METHOD OF SUPPLY OF INFORMATION
The Information to be supplied by Registered post / Speed Post / Ordinary Post / By

Hand.
6. PERIOD FOR WHICH INFORMATION REQUIRED

2020-2025

L. SUBJECT MATTER OF INFORMATION:

a) Any person obtained permission for cutting of trees in S.N0.95/1 of Niramani Village

Poolambadi Post, Veppur taluk, Cuddalore District — 606 3047



Place: Cuddalore District

Date: 10.10.2025
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APPLICATION FOR OBTAINING INFORMATION UNDER RIGHT TO
INFORMATION ACT, 2005

1. APPLICANT NAME AND ADDRESS:

i. Full Name of the Applicant : S.R.Sriram
S/0. Subramanian

ii. Address of the Applicant 1 1/114D, West Street,
Niramani Village, Poolambadi Post,
Veppur taluk, Cuddalore District — 606 304.

2NAME OF THE OFFICE OR DEPARTMENT FROM WHICH THE
INFORMATION IS REQUIRED.

The Public Information Officer,
Office of the District Collector,

New Collectorate Building, Manjakuppam,
Cuddalore — 607001.

3.FEE PAYMENT DETAILS:
The prescribed fee of Rs. 10 as provided under the Right to Information by way of Court

fee stamp.
Kindly inform the amount and the mode of payment for additional fee to be deposited

for the Certified copies of the documents and for registered post for sending the same.

4. TYPE OF INFORMATION REQUIRED:
The information required in the form of document copies, inspection work, inspection

record.

5. METHOD OF SUPPLY OF INFORMATION
The Information to be supplied by Registered post / Speed Post / Ordinary Post / By

Hand.

6. PERIOD FOR WHICH INFORMATION REQUIRED
2020-2025

7. SUBJECT MATTER OF INFORMATION:

a) Any person obtained permission for cutting of trees in S.N0.95/1 of Niramani Village

Poolambadi Post, Veppur taluk, Cuddalore District — 606 304?



tt
b) Provide the copy of permission obtained by Mr.Shanmugam or any person for cutting

of trees in S.N0.95/1 of Niramani Village, Poolambadi Post, Veppur taluk, Cuddalore

District — 606 304 extent of 1.18.5 Ares of “Thoppu Poramboke” area.

i licant
Place: Cuddalore District Signature of Appli

Date: 10.10.2025

e p———e A L RS

Vepput 3k 3.0 506304

B'l‘7818145711! IVR Hol: 1300Z6¢
3-10-2025 14: 11.13, Countar -q\t./
To: THE PIO

{ Tontin Iaat
COLLBC'I‘OM'I‘B CUDDAL, CUDDALORE, 07001
From: 3 R SRIRAM

HIRAMARI, CUDDLLOR. 606304

Base Amt: 57.0

To: THE PIO

P_Mode: Cash : 3
POD:Yes-Chg: 10, www.indiaposc.gov.in
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APPLICATION FOR OBTAINING INFORMATION UNDER RIGHT TO
INFORMATION ACT, 2005

1. APPLICANT NAME AND ADDRESS:

i. Full Name of the Applicant : S.R.Sriram
S/0. Subramanian

ii. Address of the Applicant : 1/114D, West Street,
Niramani Village, Poolambadi Post,
Veppur taluk, Cuddalore District — 606 304.

2NAME OF THE OFFICE OR DEPARTMENT FROM WHICH THE
INFORMATION IS REQUIRED.

The Public Information Officer,

Office of the V.A.O.

Niramani Revenue Village,

Veppur Taluk, Cuddalore District — 606 304

3.FEE PAYMENT DETAILS:
The prescribed fee of Rs.10 as provided under the Right to Information by way of Court

fee stamp.
Kindly inform the amount and the mode of payment for additional fee to be deposited

for the Certified copies of the documents and for registered post for sending the same.

4. TYPE OF INFORMATION REQUIRED:
- The information required in the form of document copies, inspection work, inspection

record.

5. METHOD OF SUPPLY OF INFORMATION
The Information to be supplied by Registered post / Speed Post / Ordinary Post / By

Hand.
6. PERIOD FOR WHICH INFORMATION REQUIRED

2020-2025

7% SUBJECT MATTER OF INFORMATION:

a) Provide me the copy of A-register for S.N0.95/1 of Niramani Village Poolambadi Post,

Veppur taluk, Cuddalore District — 606 304?
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b) Provide me the land classification details of S.N0.95/1 of Niramani Village Poolambadi
Post, Veppur taluk, Cuddalore District — 606 304?

¢) Any person obtained permission for cutting of trees in S.N0.95/1 of Niramani Village
Poolambadi Post, Veppur taluk, Cuddalore District — 606 3047

d) Provide the copy of permission obtained by Mr.Shanmugam or any person for cutting
of trees in $.N0.95/1 of Niramani Village, Poolambadi Post, Veppur taluk, Cuddalore

District — 606 304 extent of 1.18.5 Ares of “Thoppu Poramboke™ area.

Place: Cuddalore District Signature of Applicant

Date: 10.10.2025

Veppur 3A 3.0 606304 LIRS
ET7818146871H, IVR Nol: 130025858554

29-10-2025 14:07:23, Counter He——2G =

To: THE PIO T

VAQ HIRAMANI, CUDDALORE, 606204

From: 3 R 3RIRAM

FIRAMANI, CUDDALOR, 606304

Ba=e Awt: 29.00

To: THE PIO

P.HMode: Ca=h

POD:Ye=-Chg: 10, www. indiapost.gov.in
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APPLICATION FOR OBTAINING INFORMATION UNDER RIGHT TO
INFORMATION ACT, 2005

1. APPLICANT NAME AND ADDRESS:

i. Full Name of the Applicant : S.R.Sriram
S/0. Subramanian

ii. Address of the Applicant : 1/114D, West Street,
Niramani Village, Poolambadi Post,
Veppur taluk, Cuddalore District — 606 304.

2NAME OF THE OFFICE OR DEPARTMENT FROM WHICH THE
INFORMATION IS REQUIRED.

The Public Information Officer,

Office of the Block Development Officer
Nallur,

Veppur Taluk, Cuddalore District — 606 302

3.FEE PAYMENT DETAILS:
The prescribed fee of Rs.10 as provided under the Right to Information by way of Court

fee stamp.
Kindly inform the amount and the mode of payment for additional fee to be deposited

for the Certified copies of the documents and for registered post for sending the same.

4. TYPE OF INFORMATION REQUIRED:
The information required in the form of document copies, inspection work, inspection

record.

5. METHOD OF SUPPLY OF INFORMATION
The Information to be supplied by Registered post / Speed Post / Ordinary Post / By

Hand.
6. PERIOD FOR WHICH INFORMATION REQUIRED
2020-2025

1is SUBJECT MATTER OF INFORMATION:

a) Any permission for construction given in S.N0.95/1 of Niramani Village Poolambadi

Post, Veppur taluk, Cuddalore District — 606 304?
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b) Provide me the land classification details of S.N0.95/1 of Niramani Village Poolambadi
Post, Veppur taluk, Cuddalore District — 606 3047

¢) Any person obtained permission for cutting of trees in S.N0.95/1 of Niramani Village
Poolambadi Post, Veppur taluk, Cuddalore District — 606 304?

d) Provide the copy of permission obtained by Mr.Shanmugam or any person for cutting
of trees in S.N0.95/1 of Niramani Village, Poolambadi Post, Veppur taluk, Cuddalore

District — 606 304 extent of 1.18.5 Ares of “Thoppu Poramboke” area.

Place: Cuddalore District Signature of Applicant

Date: 10.10.2025

Veppur 3k 3.0 506304 |
ET731814585IH, IVR Fol: 18008%

22-10-2025 14:09:21, Counter g
To: THE PIO AT
BDO OFFICE FALLUR, CUDDALORE, 606302
From: 3 R 3RIRAM

HIRAMANI, CUDDALCR, 606304

Base Amt: 57.00

-To: THE PIO

P.Mode: Ca=sh ]
POD:Ye=x-Chg: 10, www. indiapost.gov.in
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APPLICATION FOR OBTAINING INFORMATION UNDER RIGHT TO
INFORMATION ACT, 2005

1. APPLICANT NAME AND ADDRESS:

i. Full Name of the Applicant : S.R.Sriram
S/o0. Subramanian

ii. Address of the Applicant : 1/114D, West Street,
Niramani Village, Poolambadi Post,
Veppur taluk, Cuddalore District — 606 304.

2NAME OF THE OFFICE OR DEPARTMENT FROM WHICH THE
INFORMATION IS REQUIRED.

The Public Information Officer,
Green Tamilnadu Mission, Panagal Maligai,

Saidapet, Chennai — 600 015

3.FEE PAYMENT DETAILS:
The prescribed fee of Rs.10 as provided under the Right to Information by way of Court

fee stamp.
Kindly inform the amount and the mode of payment for additional fee to be deposited

for the Certified copies of the documents and for registered post for sending the same.

4. TYPE OF INFORMATION REQUIRED:
The information required in the form of document copies, inspection work, inspection

record.

5. METHOD OF SUPPLY OF INFORMATION
The Information to be supplied by Registered post / Speed Post / Ordinary Post / By

Hand.
6. PERIOD FOR WHICH INFORMATION REQUIRED

2020-2025

SUBJECT MATTER OF INFORMATION:

a) What are all the permission required for cutting of trees in Thoppu Poramboke areas?

b) Any person obtained permission for cutting of trees in S.N0.95/1 of Niramani Village

Poolambadi Post, Veppur taluk, Cuddalore District — 606 304?




s ”’ area.
District — 606 304 extent of 1.18.5 Ares of “Thoppu Poramboke” a

: ot
Signature of Applican
Place: Cuddalore District

Date: 10.10.2025

Veppur g4 3.0 506304
ET?BISIQSSBIH, IVR Fol: 18n

23-10-2025 14:04:43, Counter Fo. 2z,
To: THE PIgQ
|
|
|
\

{

GREEF TR MI33I0N, CHERBEAI, 600015
From: 8 R 3RIRAM

FIRAMAKRI, CUDDALOR, 606204
Base Amt- 57.00

To: THE PID
P.Mode: Cash
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
(SOUTH ZONE) AT CHENNAI

OA No. 198 of 2025

S.R.Sriram, M/A 25 years,
S/o. Subramanian,
1/114D, West Street,
Niramani Village, Poolambadi Post,
Veppur taluk, Cuddalore District — 606 304.
...Applicant
Vs.

The Director, Department of Environment & Climate Change,
No.327, Metro’s, 9th Floor, Anna Salai, Nandanam,

Chennai — 600 035.

and 6 others. ... Respondents

ADDITIONAL TYPED SET OF PAPERS

M/s. T.PERINBANATHAN (3042/2018)
A.S.SHANMUGA RAJAN (3373/2018)
M.SURESH SANKAR (1175/2019)

Off: 125/257, 3" Floor, Canara Bank Building,
Angappa Naicken St, Broadway, Chennai — 600 001

COUNSEL FOR APPLICANT
advshan3373@gmail.com
Ph: 8825510662



